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[Shri Pranab Kumar Mukherjee]

Hegde feels that the
misled the
privilege

that if Mr.
Minister  deliberately
House, let him bring a
motion,

DR. RAFIQ ZAKARIA (Maharash-
tra): That jg a different thing; they
are gotmg too far,

DR. BHAI MAHAVIR: Even when
two contradictory  statemeni; are
made. . .

MR. DEPUTY CHAIRMAN.: If the
Minister finds a ‘mistake, haturally
he hag to come forward to correct it.

DR. BHAT MAHAVIR: If there gre
two contradictory anewers, that ig if
two answers contradict each other,
we expect the Minister tg at least
come forward and tell us how it}
happened, Even that is not done.

MR. DEPUTY CHAIRMAN: It iz

done if there is a mistake.

SHRI RAMAKRISHNA HEGDE:
Are you so helpless, Sir?

MR. DEPUTY CHAIRMAN: No-
body is helpless. Now we go to call-
ing attention. Mr. Kulkarni

W e fag (s Aan):
H[ CATEE ATF AT FAa qHRT |

st gqawwafs ¢ Far & g noff ot
AT FAFT AT ATF AT A wifag
Aarg? afsa 0F @ Anwr Far
g fr o sraifer 8 am gsd QL ar
AN J1a Bfge 7T FI g9 713 A
QATET AT ATST § WEAW ] FgAv
TET. .. (wamw) ga Hfag ¥Q
am | FE A T[ AT Aw AEy
® wqreaw § gEmgh @1 ¥ I8E garwa
A T 1 eI B Adtya v anq

g @ Fgg.
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s A fag : 8% T WIL AW
wr€ waAd aqtAT g€ § W7 aga F WS
¥ gia § ql A€ FEAL. . .

s Iqawmafa: gas fag waw

Dl vaT & 1 gast frase Dfag
o F41$T |
wsﬁtﬁsmﬁg EICIIECIE SRR

#3gu E wivanS ga AN d A |
FFAq FArAY AT § §1 A
T & gw1% famrs frfadrs I3 AT,
et fawn nv W BT IUET ATGE
gaan =fae aur sxfaradr wifgw

s gummafa ¢ femat QT

sy vawae fag: & fw, o3f

& % g3 qfag 1 Hi© TERATR

AS 7 * ug @ T 39 wwa # fow aw §

fag Wt S Y ag 7o frar g & oy

& fg AT% TS =T FTAHATAZ; T

3fea 7 ] 94 agars wyar far £
(swaenT)

MR. DEPUTY CHAIRMAN. This is
not a point of order.

st Ty fag o garer S gaT
Atieg g, 9¢ A1 AEAE |

W Irewefe : dw g Atfen
fear & i ar [T | ‘

CALLING ATTENTION TO A
MATTER OF URGENT PUBLIC
IMPORTANCE N

Policy of the Reserve Bank of India
lightening the mopey supply to the
priority sector; like agriculture and
industry resulting in the Short:ame of
credit to these sectom,

SHR] ARVIND GANESH KUL.
KARNI (Maharashtra): Sir, 1 beg to
call the attention of the Minisler of
Finance to the policy of the Reserve
Bank of India tightening the money
supply to the priority sectors like
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agriculture and industry resulting in
the shortage of credit to these sec-
tors.

THE MINISTER OF FINANCE
(SHR] PRANAB KUMAR MUK-

HERJEE): Mr. Deputy Chairman,
Sir, with a view to curbing in-
flationary pressures in the eco-
nomy, the Reserve Bank

had to take certain measureg in the
current year to contain the volunie
of credit expansion and to reduce the
liquidity in the economy. The non-
food cr&dit, however, continued to
expand at a high pace, During 1981-
82 (March to September) it increas-
ed by Rs. 1714 crores as compared to
the increase of Rs. 701 crores in the
corresponding period of 1980-81. The
commercial banks were, therefore,
further instructed by Reserve Bank of
India that they shoulld undertake a
serious and critical re-appraisal of
their lending programmes so as to
ensure that they adhere to the guide-
lines set out by Reserve Bank cf
India from time to time regarding
crodit expansion and in particular to
ensure that they maintain the en-
hanced cash reserve and statutory
liquidity ratios. It wag alsg reierat-
ed that within the parameters given
by Reserve Bank of India and cosider-
ing their own resources position, the
commercial panks should ensure that
special attention is given to the credit
needs of the weaker sectiong of so-
ciety as identified in the 20 Point
Programme and that they should also
be actively involved in the Integrat-
ed Rural Development Programme.
Incidentally, it may be menticned
that the credit to priority sectors of
agriculture, small scale industry, cte.
had increaseq by Rs. 1065 ecrores in
the first six months of the current
financial year a3 compared to an in-
crease of Rs, 530 croreg last year,

The impact of these credit policy
measures on different banks is con-
tinually being assessed by the R.B.L
so that due priority can be given in
the matter of securing better planning
ang continued flow of credit to the
priority sectors in general and to the
smaller borrowers in particular. In
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regard to the larger borrowers in
medium and large industry sector,
our expectation is that they should re-
duce their reliance on the banking
system by bringing in larger funds
from own or long term sources, The
policy of the Government ang Re-
serve Bank of India is to continually
review the position and take correc-
tive measures where necessary, se
that not only inflationary pressures
are contained. buf also the growth
of production ig maintained,

SHRI ARVIND GANESH KUL-
KARNI: Sir, the hon, Minister has
given his version of the credit squeeze
which we are really feeling very
seriously. He hag stated that the non-
food credit was Rs. 1714 crores or
something like that. But at the out-
set, I would like to draw his atten.
tion that every year, a developing
economy requires more credit. In-
dustry has to grow; agriculture has
to grow: at the same time, we have
also 1o take care of the inflationary
pressures in the econoiny itself. 1
would like to know frem the hon,
Minister whether—when he has stated

. that it hag been increased from Rs.

700 crores to Rs. 1700 crores— he has
taken this aspect into consideratjon.
May I draw hig attention, particular-
ly, to the Reserve Bank of India’s
policy which was declared, for the
busy season, sometime in August-
November, wherein they have staied
that the statutory liquidity ratio
should be increased to 35 per cent
and the credit reserve ratio to 8 per
cent ultimately, which is now %.75
per cent? Sir these two instructions
received from the Reserve Bank of
india have played a great mischief
in perpetuating in the market a very
stringent  credit squeeze, T will
come to those conditionalities later
on, but there is also a guidline issued
by the Reserva Bank o! India saying
that the broad money—that is5 the
money with total liquidity in the
banking system—has to be brought
down from 21 per cent to 157 per
cent in 1981-82 and from 16.4 per cent
to 14 per cent in 1983-84. Thig is a
severe cut on the broad money. Then
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on the narrow money-—what you call
the money supply—hag to Dbe
brought down from 20 per cent to
11.3 per cent. These are the guide-
lines issued by the Reserve Bank of
India, and therefore, no claim skould
be made by the Finance Minister that
he is not acting on the IMF dictates.
Yesterday alse the Prime Minister
mentioned that we must be proud of

our country, We are proudg of our
country, but a banker is a banker,
whether it is IMF or the"

Bank of India or the Centra] Bank
or the State Bank. They may put in
their own conditions. So, according
to that conditionality you have to
restrain the money supply and I have
got objection about that. On the one
hand you agree to the conditicnality
of restraining_the money supply and
on the offier you say that this year
should be the ‘productive year’. How
can both things go together» How
bhoth are comparable that is what 1
want to know,

In this connection, another waorst
thing that has been done is, the
Finance Ministry in the very period
has takeh under the Pearer Bond
Scheme about Rs, 900 crores ag againsg
Rs. 234 crores which were collected.
The companies, as he has himself
stated now in the statement, have
been asked to collect deposity and
they are collecting deposits at 15 per
cent, calling them the convertible
debentures. So, the people are more
interested in making those deposits
rather than putting their money in
the nationalised bahks where the rate
of interesy of savings is top low as
far ag the corporate sector i1 con-
eerned. That is also another way of
pulling the market for getting out the

money. Coming to lhc price rise, the -

price of industria] and agricultural
inputs has increased. That ig also the
reason why money was required by
agriculturists. I am submitting these
facts for the consideration of the
Finance Minister. Personally speak-
ing, I am a person who is not an in-
tellectual economist. I am a f[armer
and a small-scale industry man, I

a
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know where the shoe is pinching and
that is why I am bringing these things
to your notice. This i3 the position
in the market.

A friend of mine, Mr. Pant, just now
saig about the unofficia] rate of in-
terest. I know about the unofficial
rate of interest being 48 per cent. He
says that a small entrepreneur met
him who was paying 5 per cent in a
month, ie, 60 per cent per annum.
These are the facts of life. I can
quote what the Reserve Bank Gov-
ernor hag said. but if I was going
to say anything against the Governor,
again a problem will arise. In the Lok
Sabha, the Speaker has already stated
about the Governor and I do not
want to go into that. So what [ am
telling is, the deposits are sagging in
the nationaliseq banking system,
though it hag increased now. I think
it is Rs, 34,000 crores or Rs. 39.000
crores or something like that.
The percentage has come down from
10.8 to 9.8 or something like that.
Then he says that he is not aware of
these things. Would he pelieva if I
quoted him the two letters? Here are
the two letters written by the Bank -

of Maharashtra and the United
Western Bank addressed to a small
scale industry in Sangli. They say:

“However, due to credit squeeze, our
higher authorities have instructed us
to curtail the limit o the extent of
50 per cent across-the-board”. Now
either the industry must go into liqui-
dation, sell every thing 1lock, stock
and barrel or wait at Mr. Mukherjee’s
door to ask the Reserve Bank to be
more sympathetic. Here is, Sir, an-
other letter from the Uniteq Western
Bank. Satara. They say;. ‘“You are
already aware that banks are facing
stringent funds position because of
the Reserve Bank guidelines and have
to reduce their total credits sub-
stantially to fall in line with the
genera] policy of credit restraint.” So
these are the two letters I am citing
for your information.

So, Sir, the industries become sick.
Here the industrialisis and many
other people say that the gmall scale
industries- are becoming sick. What
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¢an they do? You are asking over.
night. But even while asking over-
night, Mr, Mukherjee, you have to
be careful how this can work.

The third point I want {o impress
is this. 1 myself, between the 12th
and 14th, rang up the Bank of India.
Sangli, which ig the lead bank for my
district. An educated chap who is
unemployed came with a proposa) to
purchase g thresher costing Rs. 10,000
Ag per the usual procedure, I asked
the District Industrie; Centre to pre-
pai * the project. The DIC said: *“We
cai.10t prepare the project because
how the banks have instructed us
not to entertain any application for
8 to 10 months’. So this is the posi-
tion about agricultural implements.
Then I asked the Agent or Manager
of the Bank of India and he said:
“Sir, you are ringing me up but
would you mind if I request you to
wait for another six months when 1
sha]) favourably consider this”? Mr.
Mukherjee, you should believe me
rather than the IAS officers or ICS
officers sitting in their chambers.
They are giving you wrong informa-

tion. You believe me. I am produc-
ing two letters.
Then about the tiractor industry,

your friend in the Lok Sabha per-
suaded you to reply properly,
but there also you said that the trac-
tor industry is not facing difficulties.
Mr., Mukherjee, tractors are not
sold—that is what the industrialist
side says, but we arg the purchasers
of tractors in the agricultura] sector
and we are not getting loang for the
traclors. No money jg available for
the truckg for carrying sugarcane.
These are the standard replies that

we get. Talking about agricultural
produce, take cotton. What is the
present cotton price? Across-the-

board it is reduced by Rs. 1000 in a
price of Rs, T000. T agree with the
Finance Minister that one reason is
the strike. But don’t put the strike
reason on my face. Th. strike is in
Bombay, but what is there in Gujarat,
what is there in Andhra Pradesh
ahgd what 1s there in Ralchur
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in Karnataka? The laichur Vara-
lakshmi which wag sclling at Rs.
8.000 last year is selling at Rs. 6,500
this year. There iz no purchaser
because the moaney is not there for
cooperative mills,

Sir, you are looking at me but this
is a very vital question.

MR. DEPUTY CHAIRMAN:
have given so many examples.

SHRI ARVIND GANESH KUL-
KARNI: These are the guidelines
issued by the Maharashtra State Co-
operative Bank and there also they
repeat the same story: “Sorry, thig is
the pesition”. So, Sir, jinally I want
to request the Finance Minister that
he has recently taken over let him
not be harsh to the industry. You
have declared this year as the Pro-
ductivity Year. You don't want the
industries to be sick, you want in-
dustries to grow. For heaven’s sake,
don’t make such unking cuts of re-
questing the small industries to cut
by 20 per cent or 50 per cent, Where
the money js to come fr-om? Money is
not coming from heaven. Money has
10 be earned and the market is in a
recessionary position. Cotton textile
is in a recessionary position; the en-
gineering industry is in a reees-
sionary position; ang if the credit is
not made available for diese} engines,
electrical motors, threshers, tractors
and trucks, where would the econo-
my go? I have given you umpteen
instances. Please take g king view,
I would beg of you, because both in-
dustry and agriculture are groaning
under the squeeze orders of the Re-
serve Bank of India, Please ask them
not to behave like bureaucrats hut
that they shoulg adopt a developing
policy for both industry and agricul-
ture. -

You

SHRI PRANAB KUMAR MUKHER.
JEE: Sir, the hon. Member, while
making his observations, has made a
number of points. Firstly I would
like to explain the position, It is
nobody’s case that there is no—I
won't use the words ‘credit squeeze'—
selective credit policy. This is a deli-
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berate policy of the Government that
we shall have to.resori to a selective
credit policy as it is g part of a pack-
age to fight against inflation. The
moot question is whether this selective
credit policy is going t¢ stand in the
way of production, is gecing to create
a situation in which the priority <ec-
iors are starving of the required
credil. That is the area where 1 do
differ with my friend, Mr, Kulkarni.
1 do not say that I do not believe
him. What I say is that within the
parameters of the overal] policy—
because we cannot create g situution
where we shall have tp face a run-

away infation—it is one of the im-
portant components that we shall
have to pursue a seleclive credit

policy. On the question of IMF con-

ditionality and others, I woulg re-
quest him to just go through the
Plan document, The extended faci-

litie; which we entered into with the
IMF wag done sometime last year.
When we finalised our Plan
document, what is the money supply
position and what is the credit policy,
we visualised for ourselves in the
Plan document. The point is whe-
ther it is in consonance with the
policy which we are pursuing today,
right now. And if we find that it is
in consonance with the policies which
we have already declared while fina-
lising the Sixth Plan. I think he him-
self will come to the conclusion that
IMF conditionality and others are not
relevant to that. Coming to the moot
part of the question, Sir, I never said
it. In the other House, I said just
the opposite. In regard to tractors I
said that there is a problem in the
tractor industry, What I said on the
floor of Lok Sabha is that recognising
the existence of 5 problem. the Gover-
nor of the Reserve Bank of India had
sought certain information from the
tractor manufacturers so that he
could work out a strategy with
which he could tackle the problem,
I did not say there is no problem. On
the other hand, I said that there is
a problem, I am recognising the prob-
lern and we have already initiated
action against it.
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About the second aspect, I have
already given certain figures. I would
like to give him a little detail so that
he himself can look into it ag to
what has been the actual position,

(Interruptions)

I have some figure which I can
give you and it is up to November. I
am just quoting the figure from April
to November, 1981, 1 am not taking
public food procurement,

Non-food bank credit—gross: It
was 23,030—March 27. November 27
—25,508, April—November, 1981 va-
riation—2,478. April to November,
1980 variation—plus 1,631. And if I
just go to the priority sector which
you were mentioning about, for agri-
culture it  was 3,573—4,439 —plus
866. Small-scale industries, 3230,
3714, plus 484; other priority sectors:
1.683, 1,977, plus 294, What I want
to emphasise is that in respect of the
selective credit policies. ..

SHRI ARVIND GANESH XKUL-
KARNI: But inflation and growth in
industry you have to take into ac-
count,

’

SHRI PRANAB KUMAR MU-
KHERJEE: That I have taken into
account. If you want to pursue the
selective credit policy, there would
be certain areas. 1 do agree with
him that in the medium and large
industries the net credit flow has
been disturbed, has been reduced. If
we want to maintain it or increase
it in certain areas and if the overall
objective is to contain it within a
limit, definitely there will be one
area where credit flow will have to
be reduced, Therefore, I do not say
that there hag not been a single area
where the credit flow hag noi been
reduced. Medium and large indus-
tries is an area where it hag been
reduced. That is not my contention.
What my contention is that in the
priority sector we have not reduced
it. And the second point is that there
is no blanket...
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SHRI ARVIND GANESH KUL-
KARNI: I have quoted the 1iwo

letters of the exporting units.

SHRI PRANABR KUMAR MU-
KHERJEE: 1 am just coming to that.
In regard to the blanket restrictions,
in fact, this is the point I have asked
the Reserve Bank to examine, whe-
ther any instructions have been
issued to the regional offices or to the
tocal offices, whether the power dele-
gated to the regional offices or the
lower offices has been withdrawn and
whether they are going to have a
blanket ban on all future advances.
This is the precise point on which I
have asked the Reserve Bank to
examine if such a circular has been
issued or such instructiong have been
issued. These have not been issued
by the Reserve Bank, If these were
issued by any of the commercial banks.
I have asked the Reserve Bank to look
into it, hTe idea is not to have a
blanket type of curtailment or cut. In
the meeting which I had with the
Chief Executives of the commercial
banks, there too. I had emphasised this
point. We cannot create a situation
in which there will be no restriction
on the credit supply. There will
have to be a restriction. We shall
have to pursue the selective credit
policy. But within the broad frame-
work of that selective credit policy,
we shall have to evlove a strategy in
which the requirement of the priority
sector is not denied. This is the
objective and this is the approach we
are having. And that js why I am
prepared to examine even the indus-
try-wise assessment. In fact, during
the discussion I had with the bankers
and the Reserve Bank, I had told
them to take up the rase of each
industry. In respect of sugar I have
issued instructions that we  would
not like to create a situation where
®..the growers will not get it. There-
fore, we are to ensure the availability
of the credit to the sugar mill-owners
and, at the same time, to ensure that
the sugar mill-owners pay to the
growers so that there is no disincen-
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tive for the growers next year to
produce. °

SHRI ARVIND GANESH KUL~
KARNI: Will you please allow me
one minute?

SHRI PRANAB KUMAR MU-
KHERJEE: I can allow you more
than one minute.

SHRI ARVIND GANESH KUL-~
KARNI: With respect to sugar, at
present the  rco-operative banks
charge an interest of 15.5 per cent,
a concessional rate of interest, where-
as the co-operative spinning mills
which are supplying yarn to the
handloom industry pay 19.5 per cent
interest. I had raised it with the
Reserve Bank. They said that sugar
is stocked as a buffer stock on behalf
of the Government. [ said that hand-
loom is covered under the 20-point
economic programme. They did not
say anything about it after that.

SHRI PRANAB KUMAR MU-
KHERJEE: Mr. Kulkarni will agree
with me that he has now switched
over to another area. I do not argue
about that. My primary concern
right now is that the priority sector
should get adequate credit, I just
gave one example, so far as sugar is
concerned, to strengthen my argu-
ment that we are making a case-to-
case examination in respect of various
priority industries. Sugar is just one
example. And, Sir, the export credit
that he mentioned, there too the in-
crement is more than Rs. 130 crores.
On March 27, it was Rs. 1,650 crores;
and on November 27, it has been
Rs, 1,783 crores. There has been
some. But there may be some odd
cases. I do not rule out the possi-
bility that taking advantage of this
there may be someé odd cases, (In-
terruptions) When these cases are
brought to notice, action will be taken
on each, This is also to be recognised
that there will be some difficulties. ’
You cannot completely create a situa-
tion where there will be wuninter-
rupted flow of credit because that is
not our policy. If we can create that
situation, we shall have tp face
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problems in the areas of inflation.
Therefore, within the broag policy
framework, within the parameters
which we have set for ourselves, we
have to see that the priority sector
does not suffer, that the credit
flow is relatively smooth. But it
cannot be ag smooth as one expects
it when there is no restriction. As
there is some restriction, there will
be some constraint. We shall try to
minimise it. Thig much I can tell
you.

SHR] ARVIND GANESH XUL-
KARNI: For ten months there will
be no credit. This js what the Re-
serve Bank of India says. The books
are closed. What do you say on
that? For agricultural threshers there
will be no credit for ten months.
Would you open the window of the
Reserve Bank of India?

SHRI PRANAB KUMAR MU-
KHERJEE: This is a difficulty which
he has brought to my notice. 1 ghall
examine whether it has been done in

any area. There cannot be a blanket
ban on it

SHRI N. K. P. SALVE (Maha-
rashtra): Sir, the Finance Minis-
ter has very ably explained the
rationale behind the credit squeeze

policy which the Government of
India has been pursuing for the last
two years. It is easily understandable
that an economy which is inflamed
and over-heated on account of infia-
tion, requires to be governed by selec-
tive credit policy, and it is necessary
in a controlled economy. He hgs
explained how in the priority areas
the bank squeeze is still not applica-
ble and how they are rationalising
the entire credit gqueeze policy. Sir.

nonetheless, it is well accepted and
wel] known that investment and
growth are co-extensive, and in a

philosophy of supply management it is
absolutely inevitable that we do not
dop anything which is likely to impede
weoduction in any manney whatso-
ever. If the credit iy impeded, the
production is impeded, If the pro-
duction is impeded, again it becomes

L
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counter-productive, ang we will pe
working in circles, cycles, again, and
we will not be able to- effectively
check inflation, Therefoie, T want 1o
know from the Financ. Minister,
firstly, whether the selective credit
policy itself is a little too stringen!
whether any evaluation has heen
made, whether this policy itself is a
little too stringent and is not cater-
ing adequately to the areas he hus
identified, the areas being thase of
the agricuitural sector and the small
scale sector. Secondly Sir, therc aie
other areas which are possibly on
the border line. Thay may not be in
the priority sector as such but they
are extremely necessary and essential
for accelerating the economic growth
of the country. One such area 1
have in mind is the field of electro-
nics. People in the electronic field
are bitterly complaining about the
attitude of the banks, I entirely agree
with him that credit squeeze and
monetary discipline are necessary.
In fact it is as a result of a certain
fiscal strategy and monetary disci-
pline that we have been able to take
care of this inflamed economy and, as
he said in the Budget speech, we
have brought the economy on the
reils. But then Sir, hereafter it is
necessary, absolutely essential,  that
at this juncture there should be some
change in the stralegy. Wil he
consider whether a more liberal atti-
tude can be taken in respect of cer-
tain more industries which are on
the border line but which may not be
strictly priority industries? When I
say ‘liberal’’ T only mean whether,
subject to the regulations, credit can
be made available to them.

There is one more question T would
like to ask him. It is a related ques-
tion and it is a very important gues-
tion. Some bankg abroad who have
their branches in India, ecvpecially
those from the Gulf countries. told
me that it is likely that they would
bring the petro-dollarg into India and
make those dollars avallable to the
private sector whose projects are
cleared by the Government of India.
To provide foreign exchange to such
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projects the Government of Indig is
duly obliged in the normal course.

They are complaining that if they
bring petro-dollars into India, they
are subjected to the same statutory

liquidity ratio; that is, if it is a million
dollars, then 40 per cent of it will
have to be deposited with the Re-
serve Bank of India.
great disincentive. So my question
is whether the Finance Minister would
consider liberalising the policy on this
aspect. The second point they made
was, 10 per cent foreign exchange
interest is allowewd tax-free. Now
if they earn here 17 or 18 per cent.
they are ready to pav income-tax on
the balance of 8 or 9 per cent 1n
Indian rupees. Even such an arrange-
~ ment, T was told, is not allowed by
the bankers, If the petro-doller; are
allowed to be brought into India and
foreign exchange loans are allowed
to he given by the banks who have
branches in India, I am sure it will
greatly facilitate financing of export-
oriented projects and exports as such.

SHRI PRANAB KUMAR MUKHER-
JEE: Sir, Mr. Salve has raised the
basic question whether in the context
of the present economy, we should
have a review of the selective credit
policy and whether the selective
credit policy itself is standing in the
way of expansion of the economy. As
I mentioned earlier, it is in connec-
tion with the overall strategy to
contain inflation that we had (o resort
to 5 selective credit policy. Angd this
is not the first time that we have
dane it, as the hon. Member is well
aware. I think for the first time we
had to drastically reduce the credit
in September, 1974 if I remember
correctly, when we had to go in for
some sort of a second mini-hudget.

Now I would like to explain why
suddenly we are conironted with a
problem like this. And here ac the
man in charge of the Ministry, 1
will have to take some responsibility.
One of the reasons is that our hankers
did not make proper planning. In
the first six months, practically they
did not impose any restrictions and

That is a very”’
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they allowed this more or less to go
freely. Therefore, if you want to
keep the totality in the whole year,
naturally if in the first six months
you have been a little rnore liberal,
in the next six moaths, you have to
be a little more restrictive,

SHRI N. K. P. SALVE: Rectify 1t.

SHRI PRANAB KUMAR MUKHER.
JEE: That is one area, and I do feel
that after . . . (Interruptionsy

SHRI ARVIND GANESH
KARNI:
creased?

KUL-
How can production pe in-

SHRI PRANAB KUMAR MUKHER.
JEE: Up to September, if you just
look at the incremental part of it. -
you will find that almost in every
sector frgm March to September,
there has been a feassonable incre-
ment. Now we are also resorting o
it so far as the priority sector is con-
cerned. Over 60 per cent of the pre-
sent credit goes to the priority sec-
tor. And within this priority sec-
tor also, there may be relatively
higher priorities to be given in certain
sectors, angd if we are to give it with-
in the parameters, certain lower
priority sectors will get less. It we
are to insulate one sector {0 make it
completely free from any cut oy re-
duction, then the cut will have to be
imposed in certain other sectors.

Coming to the point which was
mentioned as to how we are going to
tackle the problem in

the coming
months, the CLR has been raised
from 7 to 8 per cent and the SLR

hag also been raised from 34 (o 35
per ceni; for every gquarter it is 0.25
per cent. I think by making adjust-
ments for the last quarter, we can
provide a little cushion to the bank-

ing sector so that when the slack
season starts Irom April onwards,
the situation will reasonably ease

Therefore, the question i; how we
can tackle the problem between now
and April. For that I think we can
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[Shri Pranab Kumar Mukherjee]}
make some adjustment and provide
a little cushion so far as the com-
mercial banking sector is concerned.
His other question was that if the
branches of the 1Indian banks in
fo:eign countries bring petro-dollars,
will they be subject to this type of
restrictions? If it is in the form of
oans, thess ratios will not be appli-
able, -

SHRI N. K. P. SALVE: Through
heir Indian branches.

SHRI PRANAB KUMAR MUKHER-
‘EE: In what form? These curbs are
m  deposits,

SHRI ARVIND GANESH KUL-
CARNI: Working capital also?

SHRI PRANAB KUMAR MUKHER-
JEE: These curbs are on deposits.
'We will have to understand the
nature of transactions. Thera may be
two types of transactions.

SHRI N. K. P. SALVE; The Head
Offic, will remit these moneys to
their branches with the instructions
that these moneys will ba available
strictly for loans,

SHRI PRANAB KUMAR MUKHER-
JEE. If it so transpires. jt is g loan,
The nature of the transaction, does not
change merely by transferring from
foreign branch to India. These restric-
tions and ratios are applicable only
to deposits, Therefore if it is a de-
posit in the non-resident external
account, these restrictions will apply.
When some bank is borrowing money
against a particular project, it is
different, This is not applicable to
borrowing, Therefore, if the petro-
dollar being brought as the cost of
the working capital—it may be work-
ing capital or it may be capital invest-
ment—are in the nature of borrow-
ing, then these restrictions will nct
be applicable to them.

SHRI ARVIND GANESH KUL-
KARNI: Bank to rarty.

SHRI PRANAB KUMAR MUKHER-
JEE: I am not talking about bank to
party. When the nank is originally

having it, he is having it as loan.
This type of money cannot ga as de-
posit.

KUL-
say

SHRI ARVIND GANESH
KARNI: Mr, Salve does not
that.

SHRI N. K. P, SALVE: It has come
to be given for a loan to s project,
but the Head Office sending money to
their branches would not 5 jJoan. In
such cases will the restrictions apply?

SHRI PRANAB KUMAR MUKHER-
JEE: No, no,

st fag s (fagx) - wu-
awisfa S, wrad@ #D S 7 agd
s¥35: H a9 a9 TR g€ 2 fx
q17a ®1 wfez aifady & & a8 fiwv
Avem 7 AT, T A SyEw 3
fam, dfeaw eva sefita 3 o §
A SRR AiRE A @ gar fear @
far fafws “tveq § gaar fqar & %
zAaT fear war a1 @7 A v saar
am & g & | ag ana fafqarz 2 fx
ga gifadt §1 freas €7 ver 8, aa
TEIATT g1 IR ) S ThET Hrwd T S
FE A A wEwe HO§ v wy
FIIT HIX AT A IVIFT g W gay
g9 AT aF a%e ot adl gu & 1 gAY
fawra 3 a9 9 w18 Wiadl gkaewy
¥TT FY 1 AT TIEES AV g AT
awwa & fad g0 9a% W 3a3 geimer
3 T A A gAr &, fragw gar &
& A1FE JatT TC § | AW gar @ 9
Tgl fis 1974 R TF %z agrar w9y
9T 197 48 DT A W9 A7T 3 F 7T
ATE AAT §A AFHTAA G & AT AL
Sa® T ] g A I@AL & ATV & |
g wed F1 faug & % 33 e
&% ¥ ag graT & i TaadT #3ifedt miw
WA &, F35 T Srewvra €1 o FumeaTer
AFTT ¥ 918 TR § 2| AT FA0E
BT 7T AT & A TTHA A T3
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A Fe 34T 5.fg% gr 933 [N ar ag
zai § f6 <7 987 @7 & W9 ag
TATNATY €% AanEi w7 g ¥ )
g3z Wy Am 7 § afva BT W ag
g drxaifed arwadi €1 USRS
a7 fezge 399 7 &t wRUE R 94A
AT qEHIT G Hedy VAV E 1 AgT AT
AFT T T THPFTHIT EF2L *)
FiaET & FT gEG € THH HT FEAT 38
2 v 398 @ =7 wifaaa fy i f&
%1€ Het Adi g§ afer TIH W 93 AT
AT FIIAT § IR IR gEAATT fhar
2 %9 fawa ¥ 337 W FE w A
AIHE FICT 7 FiATHET 453 A
AT 8, ag €9 A7 Hiql ®V Tq § HiFHA
£IATSfEr § A 07 9T 4T q QAANET
T E, FAH E W MGG AT FHEe
R ag 33 0 w1 Mar g, BZ ferAl
FAD war g1 uwfawar £ T 919 g7
FaTg fE 9i9 URT § 49 Fre) 9w
F Wt gfage § 3% fasq fraw ¥,
a7 { g wE avary g feanr Tar

21

,

:ag  gxid ad
| 53 AT Ad) T AT |

M ety
ELEVIE

sit fig 2w : di10uUwT @
FuT armi vl foaar faai g afe am
3312 | BT Fa3wnafa agia, v
4 H TR FATAT T EHA PHET F,
credit had increased by Rs. 1,085

crores in the first gix months as com-
pared to an increase of Rs, 530 crores

in the last year, 3% THTH THT JFTT FT
FTaT & | §FFS 397 A grEaT 3,
3fegam qaae 3w § saner
#fee o frer A fedy =
agr faar 27 o St fear oAy
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W FFE F ) 97 # aanf
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e 29 A & ag w% AF g

wrge foagr B3 &)1 Fieeadid &Y

#v7 fefmdimd g v ofvmwr 2

3g AT T34, A7 § awgwi 1 A
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d g7 fagd aa #1% qfA Tl

g w5 T g faw i

A FEAST TYA TAATHE WA

TFAT & 1 RgTA W ATIEADHT @,

A qw H R wwm ady € A

787 2, Hgan AT T®A §

& & & fag xd fasaiEr ad

LaFy Fai AraFy Ffee adftd Far

2| Farug ans Af & v oy
% A8l & vaT fefasw &7 &,

FH F) AAATET, 9§ AT AT
AMEAT R IERIA 77 7 AMEY

fifa & g?ar ¥ @@ Iw &
awiafa Fgzs. o7 AT [T L .,

(anT = g&)

st Igawafa : A g MW@ ol
ANt a9 & 5 FY qaiT T

W fmq =77 o\ & amin @9
TETE | 2%t afy wr§ s¥faan aar
I aFT AT 1 F gIT (S g7 F
WTFAFIVETE, . . (3qAWA )

it yrawafa : Sqig @ 3,
TR I (Ll

o fg awg mi: 9gs oragw
FTAZ AT A8 2 f4 1974 8 wav Aty
FATA T 1997 475 2 3T A1 %9 B %4
fagdral arg =1, A7 d A N gv g @
5 #3ifee; 2% w7 wegoan ¥ @ §~
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L RuCE o $- 1)

ar agt | wfez Mifa B Fad 4% grr, |
(smaerra)

Nt garawfa - a9 agrT gfe

Mg m gaT 3o 7 39
et AV Ft Feqrd @ AN ag Ty
fa axtfedl e AR A73AMA 803 ¥
Fargd fs fradfi @i &

7T -3¢ Gfagrd -~ A
Freedia RAegma A @, 3ad w0
ganrsgiRI grezadiaqr@? S @
10 THZ & A1 Fa® f&qar agr g
ATY 979 Hq ¥ RAE guFT Far T4

AN g nara g B o1 q@-E
a3y @, M fas w37 § @inaE)
FFAA 2, 347 fraar faar g, s 3
}rg 43 97 43 §, Arq O I 0F) 97
TR A NT ¥ E A1 DTS, A I
fraar famr 2 =iv warer Hifeqn, ag
#3% 2 fn 37 @ miws 3 € Afwa a
AR AN W R 1 TAm N A 1 AW
feant faar ax &) AT ETE 71 (Aaa
w0 gat) Aar arfal gara, A
Hez 2% & M\fa § o afvqmy §, v
AT TaE) a9 0 fagay §9 Adt 8
faafid] # & o, fod m1difia a=
& ga%t M ga A7 3f7 gAw FWERW
etz faa qrar Y v NTE. L,

(enave)

= gqamafa : naafey =
@ Y A 17 A9 ¢ 2, sEfen
3BT HT A e | arq sk |

SHRI PRANAB KUMAR MUKHER-

JEE: Sir, Mr. Jha has warned me
that he will not be satisfied unless 1
answer all the four questions he has
put {0 me,

In regard to the first question, I
will only request him to take the
trouble of going through a few pages
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of the Economic Survey. Al} the
figures are given there. Insteag of
asking me to give these figures, he
can get the figures of money supply
yvear-wise and the break-up from
1973-74 onwards, Sir, to the ques-
tion whether in the ggricullural cec-
tor we are giving mors money {0 the
rich peasants, big farmers or small
farmers, fortunately, T have some
figures with me and I hope I would
be able to give him g little bit of
satisfaction. 1 have figures from
1974 onwards. Now, I am just jaik-
ing of farmers with 25 acres. In
September, 1974 the amount wag Rs.
47.93 crores and the percentage was
13. In April, 1980, it increased to
Rs, 37534 crores and the percentage
was 21.6, The number of accounts
increased from 522 to 2,653. This is
upto 2.5 acres. Now, for 25 to 5
acres: In September, 18974 the num-
ber of accounts was 347 and the per-
centage was 24, Thaz amount ocut-
standing was Rs, 96.81 crores. In
March, 1930, it increased and the
number of accounts were 1,395 and
the percentage was 245 and the
amount outstanding was; Rs. 304.11
crores, The percentage is 174. Sir,
I think Mr. Jha himself will find that
there has been a great deal of pro-
gress in this direction.

SHRI SHIVA CHANDRA JHA:
What about five acres and above?

SHRI PRANAB KUMAR MUKHER-
JEE: Above 10 acres?

SHRI SHIVA CHANDRA JHA:
Yes.

SHRI PRANAB KUMAR MUKHER-
JEE: Above ten acres, it was 293
and the percentage wag 21, This was
in September, 1874, Thig is the num-
ber of accounts, Now, it went down
from 21 per cent to 13.2 per cent in
April. 1980, Even in respect of the
amount, in September 1974, it was
52 per cent and in April, 1980 ji came
down “fo 43.6 per cent. Therefore,
your contention that the small and
marginal farmers shoulg get more
and the big farmers should get jess e
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retlected in the credit disbursement
to the agricultural sector, Obviously.
I know it will not be to your satis-
faction. But this is the little figure
that I had and I havé given you those
figures,

Sir, now with regard {o the indus-
trial sector, I can give for the Indus-
trial sector as a whale, for the large
and medium industries. But it is not
possible for me to give the break-up
of the monopoly houses and others.
But the outstanding amount, in March,
1979, in the medium ang large sec-
for, was Rs. 7,108.33 crores in March,
1980, it was Rs. 8,269 crores and in
March, 1981 it was Rs. 9,984 crores,

Sir, with regard to the definition of
creditworthiness, it is kaown that we
are not only asking them to hypoathe-
cate their property, but in certain
caseg of credit we are also taking
tie personal security and, up to a
certain amount, that security and
other type of requirements we are

greatly liberalising. But, Sir, after
all, we have to ensure that we do

not give probably money just on the

word of the individuals. So, some
sort of securifly is needed.
SHRI SANTOSH MITRA (West

Bengal): Mr. Deputly Chairman, Sir,
at the outset, 1 would like to know
from the honourable Finance Minis-
ter how the selective credit policw is
said to be consistent with the Gov ' 'n_
ment’'s declared policy that the . ear
1982 ig the year of productivity, It is
being called the “Productivity Year”.
I would like to know whether this
will have any impact on productivity
. or not. Secondly, Sir, iust now the
honourable Finance Minister has
said, in reply tu a aquestion put by
my friend, that the smalj farmers, the
marginal farmers and pnor farmers
are getting a greater shave of the
loan, But I would like to draw the
attention of the honourable Finance
Minister to the editorial comment in
“The  Tribune” published from
Chandigarh in the issue dated the
5th December 1981. Tt says:
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“Unfortunately, a large percen-
tage of the bank credit has been
monopolised by the richer sections
of the rural society. The m usures
taken by the official lending

agencies have failed to check this
trend.”

So, Sir. what has been stateq by the
honourable Finance Minister is not
supported by this paper ang I think
that this sort of a thina is going on on
a larger scale in actuzl practice, Also,
I want to draw th» attention
of the Finance Minister with
regard to another point (hat
is, according to a report of Financial
Express, New Delhi of February 4,
1982, the Agricultural Credit Board
has decided to wind up the scheme
of financing primary Agricultural
Credit Societies by commercia] banks.
If it is a fact, what ure the details in
this regard? ’ -

1 p.m.

SHRI PRANAB KUMAR MUKHER-
JEE: Sir, in regard to the last point
which the hon. Member mentlioned
about the Financial Txpress report, 1
would like to say that I have no
knowledge about it. If he can pass
on that information to me, I can get
it checked up and T will tell wou
later on.

In regard to the newspaper com-
ments, I cannot go on contradicting
al]l the newspaper reports. Thi~ is
my reply about lhe newspaper re-
ports.

About the figures which 1 have
about distribution to marginal small
farmers, 1 have given ap instance in
reply to Mr. Jha's query, and
in regard “to what would be the im-
pact this is precisely the peint T am
trying to harp upon since the begin-
ning of the Calling Attention, namely,
that within even the broad frame-
work of selective credit policy we
shall have to ensure that the produc-
tion does not suffer for lack of credit.
We want to control il. 1t does not
mean that there will not be the credit
available. Fven if you just look into
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the implementational part of the non-
food commercial crops, it hag increas
ed, as I mentioned in the Budget
speech also that it has, T think, in-
creased by 1.5 per ceny from last
~year’s level; it is expected to be 19
per cent at the end of Marcen 1982.
The trend is towards the increment.
The question is that when we are to
fight inflation. at the same time we
have to gee that this credit policy is
applied judiciously. We cannot just
create a situation in which it will be
free-for-all, It is the approach of
selective credit policy. Buy it does
not mean that the production sector
will not be provided with the neces-
sary credit. It will be provided. And
this exercise is being made in the
policy itself. So I do not think that
there will be any adverse effect. I
think the selective credit policy will
have g better effect on the prcducti-
vity.

SHRI SANTOSH MITRA. The small
producer can be affected and the
monopolists . . . (Interruptions).

MR. DEPUTY CHAIRMAN: He
has replied to all your points,

it fra weg & A9 33 T wiE
aHfam

it quawfd c B Haq ! S
QW fiRr A qry T ARG

! TR @ FAE (I W)
Hefi S geaTe T I Ftee w1 fea
ant & fam #if Aze &47 & Fhn
Y T dF F AH T N A9 § a8
AT E N

=) Qo Bo qlo AIEF : fafsmv =y
SEIEE A CEE N

St AT AWE AE . AN ag
fatwz & sarg 3 agf vy A
g fr wq a7 arfefaas sgar darze
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g AR Do oagy & wrfwame
# g 4 qg NI AF A1 A 1T
gt qifefaas wgen & | 37 310 4E
2 f frardi A daee 3 fo, g 3 faw,
o & fao, 34 ax Dy fam,
a‘?ﬁ"l a gyl Fi{?f fa &1 % ! qaﬂ A A
g g0 Farar--worg off T2 -
AT Fav4! 5 a2 @A &1 wWisE 7P
AR W g, TF Y | NG 1 58T -
A9 777 § f5e191 ¥ gq9za & @)
TEEA 22 & T4 8 7 219 A 97Y A
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Faar g 1 A7 AT E e T8 AEE
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T geT? o9y 7 N afewa A fmdrg,

- gr Agf fawar 2

st wfyr woiw weme - aiw
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st el : a1l ), T vE@ar
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5 |y §, 9% fHare w1e Swv veq
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ol Fnd @ s fgary d ed 1=
fagra & g aiT are gg®rafe 200
RAHT AT 4 &) THH ag faaar am ag
o, AT I9F ATG 60079y &5 &, ¥
g AR A & T, 75 TAW1 IV
AT IIF) FAT? TG oft gmaty 30 ¢
T g do A€ @72 a%ar § € =
FT AN, ACHAT AT FH AT AT A
N &3 1%, ;s Feard o o4, Tawr
4 3fay fr foara S saqza 6 ) a3
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qY5iv agal 3, SART fawarg faat A
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JUAGF! 2 FAT A G AT a5 wre
NFAFZ A A7 A PEapar wd A\
fs Paddm ¥ gfezwalst & gegaarn
ST A AT § mrg mad AT B var
I 2 AR, Ay ag WA w0 Fha
fgar 2 fo 343 feqifse ar Tm =0
&7 At Farg fx ars § AT AT 9gH T
anE pA s g 7ok feartsz faar
a1 F¥ 34 Az fraar &, #4ifE 98 @
Tarfaare 2 grar \gastAwgn a8y
FQT 47 AT 35 qug fagAr & 1yg AN
FATT 41 36 AIAT ATF & wtar £

SHRI PRANAB KUMAR MUKHER-
JEE: Sir, I have already mentioned
that it is not possible that the Reserve
Bank does not pursie the policy of
selective credit. They are pursuing
selective credit polizy. What T wanted
to say or emphasise js that if they
have put a blanket ban, as has been
suggested by the hon. Members, or if
any Branch Manager or any Bank
has done it T have already said :n
reply to an earlier question that T
have asked the Reserve Bank 1{o
examine it ang rectify that position,
That point hag already been taken
care of.

o AIYTAT A (TAF . I TR
el T 7 =E g @ 3@ At A

0 qor g FAT NG  TTREA J7I-

A T B FA AP 2 1 aTa ug g -~
Whether they have issued any such
thing, we . bave 2askel them to
examine. I take seriously what the
hon. Members of Parliament say.
They will examine whether they have
issued any such thinz and necessary
correction will be made, It ig not
as if somebody has committed any
offence and he ig admitting it or not.
Sir, he wanteg to know the credit-
deposit ratio, particularly...

{ 2 MARCH

—— .

re. Urgent Public

1982 ] 222
SHRI NAGESHWAR PRASAD
SHAHI: Gramin Banks.

SHRI PRANAB KUMAR JMUK-
HERJEE: For rura] banks, I don't
think we have it with us because he
knows—here I can have a little
rubbing with him—that during their
two years’ period, they stopped ex-
pansion of rural banks. We have to
restart them again. So, it is expand-
ing now.

SHRI NAGESHWAR PRASAD

SHAHI: No, no.

SHRI PRANAB KUMAR MUK-
HERJEE: 1 am telling you. I think,
48 regional rural bankg were started
upto 1977. Thereafter, your Govern-
ment took the decision that there is
no need for rural banks. The Dant-
wala Committee wag appointed and. ..

AN HON. MEMBER: Lakdawala.

SHRI PRANAB (KUMAR MUK-
HERJEE: No. Mr. Lakdawala was
in the Planning Commission, So,
thereafter, he came...

SHR1 SHIVA CHANDRA JHA:
Palkhivala. .

SHRI PRANAB KUMAR MUK-
HERJEE: No Palkhivala. So,
thereafter he came to the conclusion
that this is a good institution and
that regiona] rural banks should be
there. Thereafter they were started,
but in between you lost the tempo
for one and a half years and there-
after we have restarted. And in the
Budget Speech I have given the de-
tailed figures. Those are not readily
available with me, But I .can give
you the credit-deposit ratig in the
ruval, semi-urban and wban aress.
But if you want the break-up of the
regional rurat banks, that figure I
do not have, but I can give for ¢Om-
mercia] banks.
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The figureg are: June, 1969—De-
posits in rural areas—Rs. 145 crores;
M semi-urban areas, they were Rs.
1,024 crores; and in urban and me-
tropolitan areas, they were Rs.
3,496 crores. And the Advances were
Rs. 54 crores for the rural areas,
Rs 407 croreg for semi-urban areas,
and Rs. 3,143 crores in urban areas.
Then June, 1880—The Deposits in
the rural areag have increased from
Rs. 145 crores to Rs, 3,966 crores. The
Advances increased from Rs. 54
crores to Rs. 2,161 crores and the
credit-deposit ratio in terms of
percettage hag increased from 37.24
per cent to 54.51 per cent.

DR. BHA] MAHAVIR (Madhya
Pradesh): Sir, the hon. Minister
‘hag said in he course of his reply
—he has admitted—that during the
last vear the banks did not plan
the matter of credit expansio”. Now.
thig iy in perfect parliamentary tre-
dition that he should accent the rves-
ponsibility of whatever the Govem™i-
ment has been doing. He ha- also
incidentally  indicated that he is
carrying his distinguished predeces-
sor's baby in this resard. But Sir,
T have not been able to follow when
he says that there ic no blanket ban
or something of the tvpe. Sir, the
article which my friend, Mv. Kul-
karni. was referring to referc tn the
Reserve Bank Governor’s advice or
directive to the Bank Chiefs given in
the meeting held on November 35,
which is very gpecific that “thevy must
strictly adhere to the guidelines, that
is, expansion of non-food ecredit in
absolute termg during 1981-82 should
not exceed the expansion of last
year.” Now, if thig is not a blanket
ceiling, if it is not wome sort of a
ceiling, I dg not know whay it is. And
it it i8 a ceiling, this has
been caused because earlier
during the vear which has passed. the
banks® expanded credit was bevond
what they had done a vear -earlier.
During the corresponding period, the
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figures are that in the busy season

Rs 875 crores credit expansion was |

given, and during the slack season, it
was Rs. 540 crores. Assuming that
this was against the advice of the
Reserve Bank, the question js that if
a particular person fattens himself
because of over-eating, doeg the
government or the hon, Minister think
that the remedy of it i5 puting him in
a tight straight-jacket which is measu-
red according to the original size?
This would not be in the interest of
the economy just as over-eating was
not in the interest of the man’s
health, So, Sir. my pointed question
to him is this: Would he kindly tell
us—if this is known to  him, as it
must be—whether it is not a fact that
two. things have to be taken account
of in this matter first, the increase in
the prices, so that the same amound
of credit advanceq today would mean
something like 15 to 20 per cent less
in real terms than what it meant last
year., So, would it be advisable or
by any means justifiable to stick to
the same monetary figure, particu-
larly when we are claiming with some
justification that the country’s indus-
try is picking up, If it'is pickkng up.
does it not mean that to that extent
the credit needy are also expanding
and to that extent you have to allow
a higher credit level? If that is not
taken care of does the hon. Finance
Minister not agree that this credit
shortage may become a new bettle-
neck in our efforts to expand produc-
tion? -

Nmber two. Sir., T would like 1o .

pointedly ask him if he is aware
that according to a circular issued
by the Bank of India, I am refering
to a specific bank, on the 1i2h Janu-
ary, all fresh advances have bheen
totally stopped and bank managers
have been asked to suspend all ad-
vances except for those covered under
the 20-point programme, Now the 20-
point programme has yet to he. I
suppOse, defined specifically for the

e
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purpose of advances. And, at the
Bame time, they have been askd to
geview the existing loang and take ap-
4]p‘xo;:u'.i.ate steps to cut down  those
oans also where they do not come
up to the required standards. If this
is a fact, does it not mean that there
ig a very gtringent credit squeeze and
4 am peferring to this in the confext
-3f what the bank ig telling small units,
ot the Tatas or the Birlas or big
partiey, Who, in any case are able to
look after themselvs? Sir, this is
with regard to the Bank of India.
-And, the second bank I gm referring
io0 i¢ the State Bank of India.
Tm zespect of that bank the powers
given to the branch managers to give
doans yp to Rs. 1 lakh or Rs. 2 lakhs
have been withdrawn by the head
office which again meang tha; all
the local, on the spot decisions which
could earlier be taken by the branch
managers they are now not capable
¥ taking those decisions, which will
mean s2 much more credit squeeze
for the gmall units,

The third point, Sir, I wish to ask
nim is in respect of the marginal
farmers and small farmers and the
people like that., Under the IRDP
Rs. 4,500 crores help is provided for
in the plan, which meang Rs. 900
¢rores a year. In this Rs. 900 cror-
28, Rs. 300 crores ig Government sub-
sidy and Rs. 600 crores is bank loan.
But, Sir, this subsidy is tageed on to
the bank loan, so that the subsidy is
glven only when the bank agrees to
advauce a  loan. The fact of the
watter is that if the bank doeg not ad-
‘Jance the loan, subsidy also is mnot
available. I would pointedly ask
the last t+wo years, and, if it is not
much subsidy has been given during
the ast two years, and, if it i3 not
A fact, which is my information, that
160t more than 50 per cent of the sub-
sidy has been naturally given fo
these farmers—small farmers mar-
ginal farmers, because the hanks have
not found it proper or advisable to
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give the loan without which the sub~
Bidy also is not available to them.

Lastly Sir, is it not a fact  that
some very large establishments gre
being finaned with vengeanc so to
say? For example, now in Delhi
we have large multi-storeyed hotels
coming up, to which something like
Rs. 400 crores are reported tg have
heen advanceg by way of loang Now.
whre are these Rs. 400 crores of
loan going to come from? Is it not
a fact that these have been made up
by depriving the smaller units, which
do not have political leverage, who
eannot influence the people Who
take decisions and therefore the small
units in industry ag well as in com-
merce a well in agriculture are being
squeezed out, forceq out of the
credit market. And the hon. Minis-
ter presently does not seem to have

even sympathy for them; at the
most, he may have some lip sym-~
pathy or a general assurance, I

would like him to examine whether
it iz not a fact that two much of credit
is being given to some very large
Tuxurious things like the Palate on

Wheels; maybe, the railways have
not taken money for it; but these
palaces on foundations have taken

lot of money: T would like him to
examine whether this does not mean
so much less credit availability for
smaller people.

SHRI PRANAB KUMAR
MUKHERJEE: Sir, at the very
outset, I would ]ike to point out that
something is specifically wrong with
my o]d friend, Dr. Bhai Mahavir.
I do not know what the reasons are
Sir. even when Mr. Hegde made =a
point, he completely misunderstood
me and completely interpreted
wrongly  and put wordg into
my mouth which I did not say.
DR. BHAT MAHAVIR: I just mis-

ged the word ‘deliberate’ you meh-
iijoned therse was nothing intentonal

in that; but here...

)
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SHRI  PRANAB KUMAR
MUKHERJEE: Here i3 another miss;
and when you missed another word,
you tried to read too much in-
between. When I say as to why
suddenly the banks are tightening
their belt, it is mainly because in
the first place, they were a little li-
beral. And Dr. Bhai Mahavir, you
just read your own  Observation
quietly when you get the draft to-
morrow that as if I wanted to pass
‘on some insinuation to my predeces-
gor, It is not so. This is too much
to read. And that is not fair also.
In a Parliamentary forum and in a
discusgion, it is not fair. As Minis-
ter in charge of Finance, the respon-
sibility jg mine, and that I wanted to
point out and the question of distin-
guished predecessor does not arise.

DR. BHAI MAHAVIR: Never
did T say that you said so. I only
said that by implication it meant
that you are carrying the baby of
your predecessor, which  means
something. ..

SHRI PRANAB KUMAR MUXK-
HERJEE: This is wrong. This is my
point that you should not bring in
implications here, and that iz un-
becomMg of you; I am sorry to say,
because from what T said, nobody
did have that feeling of what you
said. It is little unbecoming. This
is my point. 7t iz not fair, That is
why I said T do hot know what has
happened ta you. '

DR. BHAI MAHAVIR: Nothing;
only you have become a little more
touchy.

SHRI PRANAB KUMAR MUK-
HERJEE: Why should you bring
these thihgs when we are having 3
discussion and when I am quite clear,
and you understand it. You should
not have brought in any such imp-
Heations. Why should you bring
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guch implications? What do you mean
by that implication? Anqd if you have
that implicatich, what ig the point of
mentioning it on the floor of the
House? If you want to mean that I
thinly criticised my predecessor, it
is absolutely wrong. Neither did I
nor anybody else who listened to me,
had that feeling except you. This
is what ] wahted to get registered and
to keep the record straight,

You mentioneqd about that circular.

SHRI SHIVA CHANDRA JHA:
Your predecessor deserveq this cri-
ticism for supporting Mr. Antulay, and
there was a privilege issue.

SHRI PRANAB KUMAR MUK-
HERJEE: Mr. Jha, everyone of us
deserves criticism sgo far ag Mr. Shiva
Chandra Jha ig concerned. There is
no doubt, and we gladly accept any
criticism you make against us.

Sir, in regard to RBI circular that
he mentioned, T am sorry to repeat
the answer, 1 did never say that
there is no credit control or ng res-
iriction on the credit. What the
RBI wanted to emphasise upch in the
circular is that if you want to restrict
the credit—and when the hon. Mem-
ber mentiched of the circular, I feel
that he hag gone through it—upto
the beginning of the busy season or
by last Friday of October, they make
calculations and they said that their
credit expansion has increased sub-
stantially in the various sectors,
Therefore, if you want to be within
the ceiling limit for the year concer-
ned, you shal] have to be careful.
This wag the message which was sent
through this circular and even in
that circular. it wag pointeg out that
within the particular parameter, the
priority sectors’ requirements will
have to be met fully and that they
should evolve their strategy in that
way, Therefore, T do not feel that
there is @y inherent contradiction
in this. As has been pointeq out by
Dr. Bhai Mahavir,
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Then, Sir, in regard to the subsidy,
I do not have the figure. The hon.
Member wanted to know the figure
in relation to subsidy for the last two
years, given to farmers. I do not
have the figure with me readily. If
the hon. Member ig interested, he can
put a separate question and I will
answer it (Interruptions)

DR. BHAI MAHAVIR: My ques-
tion is, as a policy, is subsidy condi-
tional on the bank giving appropriate
loan to a smal] or a marginal farmer?

-

SHRI PRANAB XUMAR MUK-
HERJEE: Definitely, Otherwise, how
would they be able to utilise the sub-
sidy? How would they be able to
utilise the credit? Credit ig not meant
just for throwing away the money.
Your contention is that, because sub-
sidies are not available, bank credit
is not made available, or, otherwise,
bank credit ig not made available
and, therefore subsidies are also\not
made available. This position I will
have to check up. I can pass on the
information after getting it.

In regard to the third question.
about the palaces and other things,
which he has mentioned, T gave him
the figure. 1 have given the figure
in regard to the total credjt which
has been made available to the large
and medium industries. T do not know
whether the palaces or cottages are
being constructed out of this. I do
not have the separate figure in regard
to this (Interruptions)

DR. BHAT MAHAVIR: Sir, he has
answered all the points. But he has
missed one point. I woulg like to
know whether the State Bank of
India has withdrawn powers from the
branch mahagers.

MR, DEPUTY CHAIRMAN: He has
already replied to this question., He
hag said that he is examining it.

SHRI PRANAR KUMAR MUK-
HERJEE: 1 have already explained

this point. I have said, we are exa-
mining it. The Reserve Bank of
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India has been asked to examine whe-
ther any such decision has been
taken or whether any hank has
issued any such instruction, either
by withdrawing the delegated power
or by imposing any blanket ban. I
have already replied to this question. .

REFERENCE  TO THE DIFFICUL-

TIES AND PROBLEMS BEING

FACED BY SILK GROWERS AND
WEAVERS OF KARNATAKA

MR, DEPUTY CHAIRMAN: Now,
we take up Specia] Mentjons.

SHRI M. BASAVARAJU (Karna-
taka): Mr. Deputy Chairmah, Sir, I
would like to draw the attention of
the Government to the difficulties and
problems being faced by silk growers
and weavers of Karnataka as a
result of the propsed import of raw
sillc amd improper dbstribution of
silk yarn to the weavers, threatehing
the silk industry and the shrink in the
export of silk finisheq goods.

REFERENCE TO THE REPORTED
PRE-MATURE RETIREMENT SOU-«
GHT BY THE DIRECTOR, LAL
BAHADUR NATIONAL ACADEMY
OF ADMINISTRATION, MUSSORIE.

SHRI P, N. SUKUL (Uttar Pra-
desh): Mr. Deputy Chairman, Sir, I
would like to draw the attention of
the Government and this House to a
very important matter relating to
public service and public morality.
As a result of the Government's re-
fusa] to take action against an IAS
probationer of the Lal Bahadur Na-
tiona] Academy of Administration at
Mussorie, who had attempted to rape
a lady probationer from Kerala at
pistol point, Mr. P. S. Appu, the
Director of the Academy shd a former
Chief Secretary of the Bihar Gov-
ernment has reportedly sought pre-
mature retirement from service, Mr.
Appu, who has still two years more



